
F.No. 01 (03)jRostcr jCESTATj2025-part-1 I
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.K. Purarn, New Delhi-ll0066

Dated: 27.0B.2025

ORDERNO. 166 of 2025

Hon'ble President is pleased to partially modify the roster order no. 163 of 2025 for
CESTAT, Hyderabad from 01.09.2025 to 04.09.2025 as follows:-PEI{-IOi)-r - .-.--. - -.-- --- --COn-AM--"-- - -. -_.- --.- .....

_. -.----.----~-- ...._ ......_-..----_._._ .. _ .._---_._--_._------_._._-
From Mr. P. V. Subba Rao, Hon'ble Member (Technical) and
01.09.2025 Mr. Angad Prasad, Hon'ble Member (Judicial)
to
01.09.2025 I

_.J

WORKSASSIGNED
--

Customs, Excise and
Service Tax Division

I Bench matters and
i ROM matters.

By Order

~~

(Mukcsh Gupta)
Deputy Registrar

Copy to -
SPS to Hon'ble President/ Hon'ble Members, CESTAT, New Delhi/Hyderabad/P.A. to Registrar/Deputy/Assistant
Registrar, CpSTAT, Hyderabad /Bar Association, Hyderabad/O/o Commissioner, Hyderabad /Noticc
Board/We~te/Guard File/Office Copy.

~L __

Deputy Registrar



F.!\ D. 01 (03) I Roster IC EST;\TI 20 2 5 -part-It
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, RK. Puram, New Delhi-ll0066

Dated: 27.(W.2025

ORDERNO.167 of2025

Hon'ble President is pleased to partially modify the roster order no. 142 of 2025 for
l~L~SLA'I_~_~~ngalorc from 01.09.2025 to 04.09.2025 as foJJo~~_-_ __

PERIOD CORAM WORKS ASSIGNED

From
I 01.09.2025
! to
(VLlJC).2025

Mr. D. M. Misra, Hon'ble Member (Judicial) and
Mr. A. K. [yotishi, Hon'ble Member (Technical)

, Customs and Service
Tax Division Bench

By Order

~'--
(Mukesh Gupta)
Deputy Registrar

Copy ~o:-
SP:; to H()11 Illc President/ Hon'ble Memhers, CEST/IT, Banga!ore/llyderahad/PA to Rcgistr,lf,/Ucputy/i\SSiSLLil
\{eglstJ'C1r, CESTAT, Bangalore /Bar Association, Bangalore /0/0 Commissioner. Hangalore /Notlu'
il(i,lI'(!/W(:.~te/Guard File/Office Copy.


